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were found. Similar balloons were
found in village Rasalia (Kutch) on
the 4th July, 1980 and in Haripura
(Jamnagar) on ithe 2nd July, 1980.
Such balloong fall at many places in
Gujarat every veer. In all these cases
it was founq that the leaflets contain
routine KMT propaganda against
Mainland China. These brlicons
originating from Taiwan and aimed
towards Mainiand China had drifted
towards India, probably due to cross
currents of winds and atmospheric
disturbances. Falling of these balloons
and literature has no security im-
plication for India.

Theft of Idols

7038. SHRI NIHAL SINGH: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) the number of idolg stolen dur-
ing the last two years and the value
thereof;

(b) whether police has apprehended
a gang indulging in stealing of idols
worth rupees one crore in January-
February, 1980 in Bundelkhand,
Jhansi; and

(c) if so, the action
them?

taken against

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRT YOGENDRA MAKWANA):
(a) 1860 idols worth Rs. 51 lakhs
aporoximately were reportad stolen
during the years 1978 ang 1979.

(b) and(c). Yes, Sir. Some of the
accused have heen arresteq and
vigorous efforts are being made to
arrest the other accused. Tbhe case is
under investication of the U.P. State
C.1D.

Theft in Falaknuma Palace of Nizam
of Hyderabad

7039. SHRI K. MALLANNA: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether it is a fact that eight
antiques worth lakhs of rupees adorn-
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ing the famous Falaknuma Palace of
the Nizam of Hyderabad were stolen
recently;

(b) whether earlier alsp some valu-
able ornaments were stolen from the
Palace; and

(¢) if so, the detailg thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHR] YOGENDRA MAKWANA):
(a) to (c). The requisite information
ig being colie:ted and on receipt of
the same g statement will be laid on
the Table of the House.

Citizenship for Refugees from Pakistan
in Jammu and Kashmir State

7040. SHRI R. L. BHATIA: Wil
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether it is a fact that over
3 lakhg people who came from Pakis-
tan in 1947 to Jammu and Kashmir
State have been given citizenship;

(b) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISRY OF HOME AFFAIRS
(SHR] YOGENDRA MAXKWANA):
(a) and (b). No reliable figures of
persons who migrated from Pakistan
to Jammu & Kashmir State in 1947,
are available,

Persong of Indian origin, who had
migrateq in 1947 from the territories
now included in Pakistan, were
deemed to be citizens of India under
Article 6 of the Constitution.
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